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Ahimsa University 

174. Shri P. C. Deo Bhanj: Will the 
Minister of Education be pleased to 
.state: •. 

(a) whether G<Jvernment are pro-
posing to set up an 'Ahimsa' Univer-
sity in Delhi; and 

(b) if so, the financial implications 
and details thereof? 

The Minister of Education (Dr. K. L. 
Shrimali): (a) No, Sir. 

(b) Does not arise. 

Increase in Curu;tituencies 

175 f Shri P. C. Deo Bhanj: 
. L Shri Daljit Singh: 

Wili the Minister of Law be pleas-
ed to state: 

(a) w~1ether in view cf the increase 
in P<lpulation as shown bv the recent 
Census figures, there WI',' be an in-
crease in the number of State Assem-
bly and Parliamentary Constituencies 
during the 1967 General Elections; and 

(b) if so, when would Government 
take up new delimitation of Constitu-
encies? 

The Deputy Minister in the Minis-
try of Law (Shrl Bibudhendra Misra): 
(a) ,and (bl. Under articles 82 and 
170(3) of the Constitution, upon the 
completion of each census the alloca-
tion of seats in the Lok Sabha and in 
the Legislative Assemblies of Stat~ 

and the division of each State into 
territorial constituencies shall be re-
adjusted by such authority and in 
such manner as Parliament may by 
law determine. As the 1961-Census 
figures have only recently been 
announced, the authority envisaged in 
the Constitution will be set up as 
soon as the necessary legislation for 
setting up such authority is passed by 
Parliament. It will be f.or that autho-
rity when it comes into existence to 
readjust the representation in the Lok 
Sabha and the State Legislative 
Assemblies and to re-delimit Parlia-
mentary and Assembly constituencies 
in view of the increase in population. 

Nubian Finds 

r Shri M. K. KUmaran: 
176. LOr. L. M. Singhvi: 

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased 
to tate: 

(a) whether it is a fact that dis-
coveries made by the Indian team in 
Nubia in Egypt have established simi-
l,uities between Nubian and South 
Indian archaeological finds; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
tural Affairs (Dr. 1\1. M. Das): (a) and 
(b). The finds discovered by the 
team inc! ude certain characteristic 
blaC'k-'md-red ware bowls and red 
ware jar-stands which are similar to 
those associated with megaliths in 
South India. Further, the lithic ap-
pendage of the excavated burials in 
Nubia is also somewhat similar to 
that of South Indian megaliths (which, 
according to some well known 
archaeologists, are to be associated 
with the Dravidians). 

Oil in Andhra 

177. Shri E. Madhusudau Rao: Will 
the Minister of Mines and Fuel be 
pleased to state: 

(a) whether there is any proposal 
to have a survey of Andhra Pradesh 




